CENTRAL ADMINISTRATIVE TRIBUNAL. JABALPUR BENCH
CIRCUIT COURT SITTING AT BILASPUR

Centempt Petitien Ne. 3 ef 2006 in OA
Ne. 480 ef 2005

Bilaspur, this the 31st day ef August, 2006

Hen'ble Drﬂ G.C. Srivastava.”Vice Chairman
Hen'ble Mr. A.,K. Gaur, Judicial Member

T.A., Rajakrishnan
Inceme Tax Officer,

(By Advecate - Shri Bhishma Kinger)

O RD B R (Oral

By A.K. Gaur, Judicial Member -

Raipur (CG). ese  Petitiener
| (By Advecate - Shri Ranvir Singh Marhas)
Versus
K.M. Chandrashekhar,
Secretary, Ministry ef
Finance, Nerth Bleck,
New Delhi - 110 001. vee Respendent

The validity ef ﬁheiorder passed by the Triibunal

dated 19,5,2005 in OA Ne. 480 ef 2005 has been challenged

befere the Hen'ble High Courk of M.P, in Writ Petitien Ne.

7057/2006(S) , The Hen'ble Hibh Ceurt vide its erder dated

14,7.2006 has accepted the prayer fer extensien ef

the énd ef August, 2006 subject te payment ef Rs, 1

cest.
2. We have carefully censidered the erder pa

the Hen'ble High Ceurt and in eur view, ne wilfull &
ebedience of the erder and directien ef this Tribur

apparent frem the recerd,

time till
P} 000/- as

sed by
is-

al is

3. In view of the abeve ebservatien the centempt

petitien is dismissed, Neticés issued are discharged.
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